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(b) whether Andaman Adminis-
tration has received aey communi-
cation from District Judge, Port 
Blair in this regard, it so, what 
action has been taken; 

(e) whether there was misappro-
priation in the District Court and 
the reasons thereof, state in details; 
and 

(d) whether Government propose 
conside1~ing providing sufficient staff 
and adequate facilities for the sake 
of justice to the people? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFALRS (SHRI 
P. SHIV SHANKAR): (a) and (b). 
According to information furnished by 
the And am an and Nicobar Islands 
Administration the District Judge of 
that Union T~rritory reported to the 
Administration that the judicial courts 
Were running short of staff and ade-
quate facilities. He requested the 
creation of posts of three higher grade 
clerks, six lower grade clerks, four 
stenographers three peons and swee-, . 
pers and two chowkidars. The DistrIct 
Judge also requested for construction 
of additional accommodation in the 
District Court at Port Blair. The 
Union Territory Administration have 
requested the District Judge to send 
up proposals for additional staff for 
provision of funds in the next budget. 
As regards additional accommodation 
the rna tter is being processed by them 
in consultation with the local Public 
Works Department. 

(c) According to Andaman and Ni-
cobar Administration, the District 
Judge reported that on a check up 
of the accounts and also on audit 
certain items of defalcat'lon came to 
notice and that he lodged a first infor-
mation report with the local Police 
Station, and initiated departmental 
proceedings against the accounts 
clerk-lCuffl_cashier. 

(d) Proposals as and when received 
by the Government of India from 

r 

Andaman and Nocobar Islands Ad-
ministration will receive dUe con ... 
sideration. 

GeneratiOn 01 power in Damodar 
ValleT Corporatloa 

6802. SHRI BINDESHW ARI DUBEY: 
Will the Minister of ENERGY AND 
COAL be pleased to sta te : 

(a) whether it is a fact that mana-
gerial inefficiency and non-eo-opera-
tiOn of the technical officers insti-
gated by the officers' association. has 
been a majlOr !actor for the down. 
fall of the generation in DVC; 

(ib) whether it is also a fact that 
remote control from the Headquar. 
ters of Damodar Valley Corporation 
situated at a tar distance from its 
major parts of formation has also 
been the one of the reaSOns 'fOr the 
deteriorating condition of DVC; and 

(c) if the answers to p8.rta (a) 
and (b) above be in the affirmative, 
what steps Government propose to 
take to imporve the situation? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN): (a) The main 
reasons fOr the short-fall in poWer 
generation in the Damodar Valley 
eorporation have been industrial rela-
tions problems and deterioration in the 
law and order situation in areas where 
power stations are located. Technical 
problems have also adversely affected 
power generation. 

(b) The question of remote control 
from headquarters does not arise since 
operational headquarters for the DVC 
system are located in the fields. For 
day-to-day control, field officers have 
sufficien t powers. 

(C) All efforts are being made to 
increase power generation in the DVC. 
Betterment-cum-rebabilitatlon p~ 
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grammes are being evolved for imple-
mentation on a time-bound basis. 
Maintenance management is being 
made more effective. Extra police 
fOrce has been deployed to instil a 
feeling of security among the DVe 
staff and engineers. 

Import of Import orde.rw by IadiaJa 
Oil Corporation 

6803. SHRI NIREN GHOSH: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether Government are 
aware that the Indian Oil Corpora-
tiOn has never imported the com-
plete quantum of imports orders, 
the quantity always being less by a 
few thousands metric tonnes; and 

(b) if so, whether Government 
are considering to institute an en-
quiry into thi. matter? 

THE :MINISTER OF PETROLEUM, 
CHE:MICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): (a) and 
(b). Throughout the world the sale/ , 
purchase of the petroleum products 
normally have provision tor 10 per cent 
plus or minus tolerance vis_a-vis the 
contracted quantities as it is not 
feasible to uplift upto the last metric 
tonne. This tolerance of -+-10 per cf'nt 
is provided keeping in view operational 
constraints and limits arising from 
draft limitations at loading and dis-
charge ports, tyPe and capacity of 
tankers available and actually utilised, 
etc. After reviewing the total imports 
of various products made during 
April, 1979 to March, 1980, Indian Oil 
CorporatiOn. have reported that the 
variation in upliftment was well 
within the plus minus 10 per cent 
limit. 

In view of the position explained, 
the question of holding any enquiry in 
the matter does not arile. 

Setting up of New Units of Chemical 
in State of Karnataka 

6804. SHRI S. B. SIDNAL: Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state 
whether in view of the basic raw 
materials and Qther favourable 
natural resources and scope for 
chemical industries the Central Gov-, 
ernment propose to provide incentives 
tQ entrepreneurs to establish new 

-- units in the chemicals fields in the 
State of Karnataka; if so, the details 
thereof? 

THE. MINISTER OF PETROLEUM 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PATIL): As 
part of measures to ensure balanced 
regional development, certain finan-
cial incentives for industries establish-
ed in selected backward areas / dis-
tricts have been announced by the 
Government ot India. These are in 
addition to facilities and incentives 
that are offered by the individual 
State Governments. So far as Karna-
taka State is concerned, three clistrits 
of the State. 'Viz., Raichur,. Mysore Ia 
Dharwar are eligible tOr the incen-

- !ives p~ovided for the setting up of 
IndustrIes under the Subsidy Scheme 
announced by Government of India 
in 1971. Apart from this certain 
industrially backJward dist~icts have 
also been selected fOr concessiona! 
finance trom the financial institutions 
These Districts are Belgaum Bidar.· 
Bijapur, Dharwar, Gulbarga,' Hassan: 
Mysore, North Kanara, Raichur, South 
Kanara and Tumkur. 

There are certain facilities which 
are exclusively available to the small 
scale sector with regard to the setting 
up of all types of small scale indus-
tries including chemical industries 
and these are available all over India 
including Karnataka. These are:-

(1) Supply ot machinery on hire-
p\Jl"chase from National 
Small Industries Corporation. 

(2) Financial _uiltanee from: 
Banb. 




